HIGH COURT OF DELHI : NEW DELHI

No_"+713 /DHC/Gaz/DIS/G-3/2010
Dated: ‘31 q ‘ o

- exercise of the powers conferred by sections 26 & 27 of Punjab Courts
gF1018, as amended and extended to the National Capital Territory of Delhi,
Hon'ble the Chief Tustice & Judges of this Court have been pleased 0 confer upon
following officers of Delhi Judicial Service, the powers of Civil Judge, geoerally tc
be exercised within the limits of the Civil District of Delhi with effect from the date
they take over:-

@o. 1 Name of the Officer S.No. ~ Name of the Officer
{(Mr./Ms.) ; (Mr.Ms.)

: 1 Gurmohina Kaur _ 27 Ambika Singh

2 Haﬁyot Singh Bhalla | 28 Charu Gupta‘

3 Arul Varma 29 Aanchal

4 Anu Aggarwal 30 Chhavi Kapoor }

5 Jay Thareja 31 Pankaj Sharma

E | Vipin Kharb 32 Bhavna Kalia l

‘17 ;iSushil Anuj Tyagi 33 Niti Phutela

R ! Surabhi Sharma Vats 34 Susheel Bala D;agar

9 Ruchika Singla ) 35 Saumya Chauhan

10 | Nipun Awasthi 36 Vishal Pahuja ;

11 Vikrant Vaid 37 Manisha Khurana

12 Navjeet\Budhiraja |38 Sachin Sangwan _

13 |Neha Paliwal 139 |Harvinder Singh

14 Ankit Singla 40  |Dhirendra Rana

15 johefali Sharma 41 Adiﬁ Garg .

16 Neha 42 - |Meenu Kaushik

17 Vijeta Singh 43 'Manisha Triéalhy

18 Sudhir Kumar Sirohi 144 Dheeraj Mittal

i 19 Ashok Kumar _ 45 Meayuri Singh

: 20 }Dines'h Kumar 46 Vikram

hg 1 J Arun Kumar 47 Manika

22 lVinod Kumar Meena 48 Arvind Bansal

23 j:Gajender Singh Nagar 49 Babru Bhan

!_24 k Sandeep Gupta 50 : Pawan Kumar

' 25 | Viplav Dabass 51 Alkash Jain

Eﬁ : Satvir Singh Lamba 52 Muneesh Garg




{

i_S,No. {Ne.me of the Officer@‘;‘v’(fk) S.No. N;e of the Ofﬁcer'(m'f«f”:)

‘53 | Harun Pratap 66 Dharmender Singh

.154 Arun Goel : 67 Tarun Chandick

;5 3 . | Shefali Barnsla Tandon 68 Gauvrav Gupta

56 ; Swati Katiyar 69 Chander Mohan’

57 | Rakesh Kumar Singh 70 Kishor Kumar

5§ | Abhilask Malhotra 71 |Gopal Singh

50 élagmohan Singh 72 Gagandeep Jindal

60 Sunil Gupta 73 Sushil Kumar

61 Subhash Kumar Mishra 174 Rakesh Kurnar

62  |Manu Vedwan !7 5 Ajay Kumar Malik :
63 fPankaj Arora 176 Sujit Saurabh ) ‘

64  {Ravindra Kumar Pandey. |77 Ankita Lal

65 | Sachin Gupta

BY ORDER OF THE COURT

Sdr-
{ V.P.VAISH)
Tirg ~ I REGISTRAR(VIGILANCE)
Ecdst No - /DHC/Gaz /DJS/G-3/2010 Datec: 13‘ 3 [ o

Cepy forwarded for information and necessary-action to:-

. The District Judge-1 & Sessions Judge, Tis Hazari, Delhi._'

. The District Judge-VI-cum-ASJ UC (East), Karkardooma, Delhi.

- The District Jadge-IX-cuin-AS] I/C (South-West & Airports), Dwarka, New
Dethi.

. The District Judge-V-cum-AST I/C (South), Saket Courts Complex, New Delhi.

. The Distriet Fudge- VII-cum-ASS JC (North West & Outer), Rohini, Delhi.

. The District Judge-Ill-cum-ASJ UC (West), Tis Hazari, Defhi.

- The District Judge-I'V.cum-ASJ IC (New Delhi), Patiala House Court, New
Delhi.

8. The District Judge-VII-cum-AST I/C (North East), Karkardooma, Delhi.

9. The District Judge-H-cum-AS] ¥C (North), Tis Hazar, Delhi.

10.The Principal Secretary {Law, Justice and Leg.Affairs), Govt.of NCT of Delhi,
1P Estate, New Delhi.

11.The Pay & Accounts Officer, Tis Hazari Courts, Delhi, .

12, e Otficer concerned through the District Jodge I cum-Sessions Judge, Central
=" District, Tis Hazars Counts, Dethi. . .
13.{to be placed in pexsonal file}. "

14 Guard File, . S,
E!/—

JOINT REGISTRAR(GAZ.) '

(T

=~ b &

OFFICE OF THE DISTRICT JUDGE -1 & SESSIONS JUDGE : DELHI

7 [
No.ag ik § 581 /Power/Gaz/10 Dated, Delnithe SEP m
C :té;{yafo‘;;m%glf r Informaton and necessary action to;-

1 The District Judge I to IX,Tis Hazaxl, Patiala House, Karkardooma,
Rohini, Dwarka & Saket Cours, Delhl/New Delhi.

2 The Senior Clvil Judge cum Rent Controller, (Central) Tis Hazart
Court, Delht.

3 The Admintstrative Civil Judge, (Central) Tis Hazarl Court, Delhi.

4 The Judge Small Causes, Central District. Tis Hazarl Court, Deiht.

5 The Officer concerned.

6 The Reader to Ld, District Judge -1 & Sessgins Judge, Delhi,

LThe Web Site Committes, (Hindt & Englisf) Tis Hazart Court, Delhi.

B The Incharge, Facilitation Center, Tis Hazart Court, Deihi.

9 The Secretary Bar Assoctation, Tis Hazar, Patisla Housgfaxes;
Karkardooma, Rohini and Dwarka Courts,

10 The Web site committee (Hind: & English}, Tis Hazari Court,

Delhi,

Superintendent
Judicial /Vigilance /Litigation



